IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :20-06-2024
Date : 20.06.2024

Applied For

(Se
BLAPL-
51892/ 120.06.2 Order Dtd. 2024- at
1 5024 024 5861/2 |P K MOHANTY [C.O. 06-18 No-
024
)
(Se
BLAPL-
51893/ 120.06.2 Order Dtd. 2024- at
2 5024 024 5895/2 |M K MALLICK C.O. 06-18 No-
024
)
(Se
BLAPL-
51894/ 120.06.2 Order Dtd. 2024- |BAIL- |at
3 3o2a  lo2a 5902/2 |P K MISHRA [C.O. 06-18 1 No-
024
4)
__' (Se
BLAPL-
51895/ 120.06.2 Order Dtd. 2024- |BAIL- |at
4 2024 024 5894/2 |G JAYASINGH |[C.O. 06-18 5 No-
024
10)
[ (Se
BLAPL-
51897/ 120.06.2 Order Dtd. 2024- |BAIL- |at
5 2024 024 5890/2 |R K MALLICK C.O. 06-18 1 No-
024
2)
[ (Se
BLAPL-
51899/ 120.06.2 Order Dtd. 2024- at
6 15024 024 5888/2 B DAS C.0. 06-18 No-
024
2)
[ (Se
BLAPL-
51901/ |20.06.2 Order Dtd. 2024- |BAIL- |at
7 2024 024 5883/2 |J BEHERA C.0. 06-18 1 No-
024
3)
[ (Se
BLAPL-
51903/ 120.06.2 Order Dtd. 2024- |BAIL- |at
8 15024 024 5870/2 |P BEHERA C.0. 06-18 5 No-
024
10)
' [51904/ [20.06.2 [BLAPL- Order Dtd. 2024- (Se
2 2024 024 5866/2 K K NATH c.0. 06-18 at




10

11

12

13
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15

16

17

18

19

20

024 No-
10)
(Se
BLAPL-
51905/ |20.06. Order Dtd. 2024- at
2024 |024 5884/2 R K BARIK 06-18 No-
024
10)
(Se
BLAPL-
51906/ 20.06. Order Dtd. 2024- at
2024|024 5879/2 |G K ROUT 06-18 No-
024
10)
BLAPL- (Se
51907/ |20.06. 5920/2 PRATAP Order Dtd. 2024- [BAIL- |at
2024|024 SAHOO 06-18 1 No-
024
4)
WRIT
BRANC |(Se
51908/ 20.06.2 |2 'SV~ |rapaN KUMAR order Dtd. 2024- |° at
2024|024 3957/2 ynyak 06-18 (DIVI No-
021 SION |113
BENCH |)
-2)
(Se
51909/ [20.06.2 o2 |GANESH Order Dtd. 2024- o
2024 (024 o SAHOO 06-18 e
)
(Se
51910/ [20.06.2 o277 canmsH Order Dtd. 2024- o
2024 (024 Do SAHOO 06-18 103
)
WRIT
BRANC |(Se
51911/ [20.06.2 "= 9}~ lrapan kumMAR COURT lorder ptd. 2024- at
2024|024 14010/ hynyak NO- 3 lo6-1g (DIVI No-
2024 OLD SION |106
BENCH |)
-1)
WP (C) - COURT wrir | (S©
23222/ §S406' 14154/ |A.K. PANDA NO. 3 gg?fg btd. 2024~ lgpanc ;2_
2024 OLD H-3
28)
ABLAPL (se
51913/ 20.06.2 - R samoo to %Y Jorder prd. 2024- at
2024 (024 5754/2 orp | |06-18 No-
024 28)
WP (C) - COURT wriT | ¢
23224/ §S406' 14155/ |A.K. PANDA NO. 3 gg?fg btd. 2024~ lgpanc ;2_
2024 OLD H-3
28)
51916/ [20.06.2 [WP(C)- |HIMANSHU COURT |Order Dtd. 2024- |[WRIT |(Se
2024|024 13562/ |SEKHAR NO. 3 |06-19 BRANC |at




2024  |PANDA OLD H-5  |No-
22)
__' ABLAPL (se
COURT
51917/ |20.06. - Order Dtd. 2024- at
211024 024 5g10/2 [ R NAYAK C. ggf) 3 lo6-18 No-
024 22)
B WP (C) - COURT wriT | (5
2y 51918/ [20.06.2 |0 o0 L nn |0, o, 3 [OFder Dtd. 2024- |Too o lat
2024 024 06-18 No-
024 OLD H-5
22)
B WP (C) - COURT wrrr | (S¢
03 (919187 120.06.2 |5 05 5. k. swaIn |c.o. No. 3 |0rder Dtd. 2024- |..n. . jat
2024 024 06-18 No-
024 OLD H-5
22)
__' ABLAPL (Se
COURT
51920/ |120.06. - Order Dtd. 2024- at
2412024 024 5812/2 [R-R-NAYAK [C. gib 3 lo6-18 No-
024 22)
B WP (C) - COURT wriT | (5
25 ;égil/ 52406' 13234/ |P. BEHERA [C.O. |NO. 3 ggﬁig Ptd. 2024- AN ;t_
2024 OLD H-2 °
45)
B WP (C) - COURT wriT | S©
2651922/ [20.06.2 [/20 " |DILLIP . no. 3 |order ptd. 2024- [T lat
2024 024 004 | |[KUMBR RAY oib 06-18 0o [No-
44)
- ABLAPL (se
COURT
51923/ (20.06.2 |- Order Dtd. 2024- [BAIL- |at
27 12024 024 5g17/2 R-R-NAYAK [C. ggb 2 lo6-18 1 No-
024 3)
B WP (C) - |DR COURT wriT | (5€
28 23224/ 32406‘ 4705/2 |PURUSOTTAM |C.O. NO. 2 gg?ig ptd. 2024 lppanc ;t_
022 CHULI OLD H-4 ©
27)
B WP (C) - |RABINDRA COURT wriT | (°€
29 25215/ 52406‘ 10124/ |KUMAR c.0. |NO. 2 gg?ig ptd. 2024~ lgpanc ;2_
2024  |PATNAIK OLD H-6 S0)
__' ABLAPL (Se
COURT
51926/ (20.06.2 |- Order Dtd. 2024- at
30 5024 021 5819/2 [R-R-NAYAK [C. 225 2 lo6-18 No-
024 36)
B WP (C) - |SANTOSH COURT wriT | (5
31 gé§i7/ 38406' 13689/ |KUMAR c.0. |NO. 2 gg?ig btd. 2024~ lgpanc ;2_
2024  |[MAHANTY OLD H-6 e
B WP (C) - COURT wriT | (5
51928/ 20.06. SATYAJTIT Order Dtd. 2024- at
320054 oz 14202/ |20 0 c.o. No. 2 | =77 BRANC [°-_
2023 OLD H-5
23)
133 [51929/ [20.06.2 [wP(C)- |[K.P. BEHERA[C.O. [COURT |Order Dtd. 2024- [WRIT |(Se




34

35

36

37

38

39

40

41

42

43

44

2024 024 13662/ NO. 2 |06-19 BRANC |at
2024 OLD H-6  |No-
25)
WP (C) - COURT wriT | (5¢
23220/ 52406' 13636/ |[K. PARIDA NO. 2 gg?ig Dtd. 2024 |ppanc ;t_
2024 OLD H-6 °
25)
ABLAPL (Se
51931/ [20.06.2 |- I ESURg Order Dtd. 2024- at
2024 024 5822/2 |7 orp  |oe-18 No-
024 25)
WP (C) - COURT wriT | (°€
51932/ |20.06. SATYABRATA Order Dtd. 2024- at
002 150a 12807/ |0 ' NO. 2 |gooT BRANC |°°
2024 OLD H-5 °
20)
WP (C) - COURT wriT | (5€
2;223/ 52406‘ 13543/ M. NAYAK NO. 2 gg?ig Ptd. 2024 ppaNc ;t_
2024 OLD H-5 °
22)
ABLAPL (Se
51934/ (20.06.2 |- n R NAYAK ESURE Order Dtd. 2024- [BAIL- |at
2024 1024 5841/2 |0 op  |oe-18 1 No-
024 5)
WP (C) - COURT wriT | (5€
23225/ 52406' 13425/ |S. DAS NO. 2 gg?ig Dtd. 2024 |ppanc ;t_
2024 OLD H-4 °
19)
ABLAPL (Se
51936/ (20.06.2 |- I ;gURg Order Dtd. 2024- at
2024 1024 5840/2 |7 orp  |oe-18 No-
024 19)
ABLAPL (Se
COURT
51937/ (20.06.2 |- Order Dtd. 2024- [BAIL- |at
2024 024 6001/2 |SARAT DASH gib 2 106-19 > No-
024 9)
ABLAPL (Se
51938/ |120.06. - COURT |Order Dtd. 2024- at
2024 024 5882/2 ¢ D MALLICK NO. 9 |06-18 No-
024 9)
WRIT
BRANC |(Se
WP (C) - H at
2%229/ 52406' 7776/2 |D. NAYAK ESURg gg?ig prd. 2024 Fpryr |no-
024 : STON  |109
BENCH |)
-2)
WRIT [ o
WP (C) CHIEF BRANC |7
51940/ |20.06. JUSTI |Order Dtd. 2024- |H
2024|024 25228/ S. BISWAL CE'S |05-17 (DTVT Tf;
COURT STON

BENCH




u ] | =
ABLAPL CHIEF (Se
45 51941/ [20.06.2 |- ARTATRAN . JUSTI |Order Dtd. 2024- [BAIL- |at
2024 024 5875/2 |PARIDA Y lce's  |06-18 2 No-
024 COURT 10)
_' WRIT
WP (C) - CHIEE ﬁRANC a(ie
46 21942/ 120.06.2 o000 |5, sAHOO . JUSTI (Order Dtd. 2024- [ ur |yo-
2024 024 CE'S 06-18
2024 COURT STON |117
BENCH |)
-3)
ABLAPL ;ie
47 51944/ [20.06.2 |- ARTATRAN . COURT |Order Dtd. 2024- -
2024 024 5873/2 |PARIDA Y+ INo. 9 |06-18
117
024
)
(Se
CHIEF
51945/ 20.06.2 |CONTC™ |PRABHAT JUSTI |Order Dtd. 2024- at
18 004 looa 4423/2 |KUMAR C.0. avs  lo7-10 No-
024 PRAHARAJ COURT )1 17
[ CHIEF (Se
WA- WRIT
51947/ [20.06. JUSTI |Order Dtd. 5000- at
19 Do0a " looa 354/2 K.N. SRHOO [C.0. |c=7c™ | 0707 ;\PPEA -
COURT 5)
_' CHIEF (se
WA- WRIT
51948/ 120.06. JUSTI |Order Dtd. 2024- at
50 [Jo0a . lo2a 3224/2 A.K. RANA |C.0. |27 0 | RTUC iPPEA e
COURT 5)
- ABLAPL (se
51949/ [20.06.2 |- COURT |Order Dtd. 2024- at
L1024 024 5854/2 R K MALLICKIC.O.lyh "9 106138 No-
024 5)
_' ABLAPL (Se
51950/ |120.06. - COURT |Order Dtd. 2024- at
5212024 024 5851,2 (K © PANDA [C.O- uh "9 l06-18 No-
024 5)
- ABLAPL (se
53 [51951/ [20.06.2 |- DILLIP . COURT |Order Dtd. 2024- at
2024 024 5865/2 |SAMAL : NO. 9 |06-18 No-
024 5)
_' ABLAPL (Se
51952/ |20.06. - COURT |Order Dtd. 2024- at
>4 15024 024 4643/ [F RJENA - C.0-on g |o6-18 No-
024 5)
- ABLAPL (se
55 51953/ [20.06.2 |- PRASANJIT | COURT |Order Dtd. 2024- at
2024 024 5153/2 BEHERA : NO. 2 |06-18 No-
024 5)
56 [51954/ [20.06.2 |[ABLAPL [BALARAM (C.0. [COURT |order Dtd. 2024- [(se
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58

59

60

61

62

63

64

65

66

67

68

2024|024 - SINGH NO. 2 |06-18 at
5672/2 No-
024 5)
CONTC- (Se
51955/ |20.06. COURT |Order Dtd. 2024- |CONTE |at
2024  |024 4212/2 |8. MOHANTY NO. 2 |06-19 MPT  |No-
024
3)
ABLAPL (Se
51956/ [20.06. - GANESH COURT |Order Dtd. 2024- |BAIL- |at
2024 024 5768/2 |SAHOO NO. 2 |06-18 2 No-
024 12)
WA- WwRIT | o€
51957/ |20.06. 3028/2 ARUN KUMAR COURT |Order Dtd. 2024- APPEA at
2024|024 BISWAL NO. 2 |06-18 No-
023 L
5)
ABLAPL (Se
51958/ |120.06. - COURT |Order Dtd. 2024- at
2024 024 5767/2 M+ R- SAHOO NO. 2 |06-18 No-
024 5)
ABLAPL (Se
51959/ |120.06. - T.R. DAS COURT |Order Dtd. 2024- at
2024|024 5677/2 |L R NO. 2 |06-18 No-
024 5)
ABLAPL (Se
51960/ 20.06.2 |- b Das COURT |order Dtd. 2024- |BAIL- |at
2024 024 576472 [°-F- NO. 2 |06-18 1 No-
024 3)
ABLAPL (Se
51961/ |20.06. - PARTHA COURT |Order Dtd. 2024- at
2024 024 5685/2 |SARATHI DAS NO. 2 |06-18 No-
024 3)
ABLAPL (Se
51962/ 20.06.2 |- COURT |order Dtd. 2024- |BAIL- |at
2024  |024 5755/ |¢+D-MALLICK NO. 2 |06-18 2 No-
024 8)
ABLAPL (Se
51963/ [20.06. - PARTHA COURT |Order Dtd. 2024- at
2024|024 5839/2 |SARATHI DAS NO. 2 |06-18 No-
024 8)
ABLAPL (Se
51964/ 20.06.2 |- COURT |Order Dtd. 2024- at
2024|024 5751,2 |F K MISHRA NO. 2 |06-18 No-
024 8)
ABLAPL (Se
51965/ |20.06. - S.P. DAS COURT |Order Dtd. 2024- |BAIL- |at
2024 |024 5749/2 |°-F- NO. 2 |06-18 1 No-
024 2)
ABLAPL (Se
51966/ 20.06.2 |- COURT |Order Dtd. 2024- at
2024 024 5748/ [SAMIR BARIK NO. 2 |06-18 No-
024 2)
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70
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74

75

76

77

78

79

80

81

ABLAPL (Se
51967/ |20.06. - BALARAM COURT |Order Dtd. 2024- at
2024 024 5745/2 |SINGH NO. 2 |06-18 No-
024 2)
ABLAPL (Se
51969/ [20.06. - M.K. COURT |Order Dtd. 2024- at
2024 024 5744/2 |MOHANTY NO. 2 |06-18 No-
024 2)
ABLAPL (Se
51970/ |20.06. - BALARAM COURT |Order Dtd. 2024- at
2024 024 5742/2 |SINGH NO. 2 |06-18 No-
024 2)
ABLAPL (Se
51971/ [20.06.2 |- BALARAM COURT |0Order Dtd. 2024- at
2024 024 5737/2 |SINGH NO. 2 |06-18 No-
024 2)
ABLAPL (Se
51972/ (20.06.2 |- BALARAM COURT |Order Dtd. 2024- |[BATL- |at
2024 024 5736/2 |SINGH NO. 2 |06-18 2 No-
024 8)
ABLAPL (Se
51973/ |120.06. - COURT |Order Dtd. 2024- at
2024 024 5735/ [A-K- NAYAK NO. 2 |06-18 No-
024 8)
ABLAPL (Se
51974/ 120.06. - M. DAS COURT |Order Dtd. 2024- at
2024 024 5850/2 . NO. 2 |06-18 No-
024 8)
ABLAPL (Se
51975/ 120.06. - COURT |Order Dtd. 2024- at
2024 024 5846/2 AK SAHOO NO. 2 |06-18 No-
024 8)
(Se
51976/ |20.06. gl;gl\//lgo M. DAS COURT |Order Dtd. 2024- at
2024 024 : NO. 2 |06-18 No-
24
8)
CRLMP- wriT | (5€
51977/ 120.06. COURT |Order Dtd. 2024- at
00a 5o 812/20 |B.K. PANDA vo. 2 loeozs BRANC |°°_
24 H-6
24)
ABLAPL (Se
51978/ [20.06.2 |- N ESURg Order Dtd. 2024- |BAIL- |at
2024 024 5845/2 OL].D 06-18 1 No-
024 1)
CRLMP- COURT wriT | (5€
51979/ |20.06. 800/20 R.R.DAS NO. Order Dtd. 2024- BRANC at
2024 024 08-02 No-
24 17 H-4
37)
CRLMP- COURT WRIT |(Se
2%220/ 32406' 801/20 [K.K. NATH NO. gg?ig ptd. 2024- lppanc |at
24 17 H-6  |No-




[ | 24)
ABLAPL (Se
5y 51981/ [20.06.2 |- op pas ESURT Order Dtd. 2024- at
2024 024 5844/2 o 06-18 No-
024 24)
B CRLMP- COURT wriT | (°€
g3 51982/ |20.06. 814/20 |J.C. BARAL NO. Order Dtd. 2024- BRANC at
2024 024 06-18 No-
24 17 H-6
24)
B CRLMP- |SUBHRANSU COURT (Se
51983/ |20.06. Order Dtd. 2024- at
84 0000 190 820/20 |[BHUSAN NO. eess e
24 MOHANTY 17
24)
[ ABLAPL (se
COURT
51984/ |120.06. - Order Dtd. 2024- at
8515024 024 57312 [B K NAYAK TS' 06-18 No-
024 24)
B CRLMP- COURT wriT | (5€
g6 51985/ [20.06.2 200 o, Order Dtd. 2024~ [ |at
2024 024 06-18 No-
24 17 H-6
24)
[ ABLAPL (se
o 51986/ 20.06.2 |- A SAHOO ESURT Order Dtd. 2024- at
2024 024 5833/2 o 06-18 No-
024 24)
[ ABLAPL (se
COURT
51987/ |20.06.2 |- Order Dtd. 2024- at
88 12024 024 5729/2 [M R SAHOO TS‘ 06-18 No-
024 24)
B CRLMP- COURT wriT | (5€
89 51988/ |120.06. 837/20 S.R. NO Order Dtd. 2024- BRANC at
2024 024 SUBUDHI : 06-18 No-
24 17 H-6
24)
[ ABLAPL (se
COURT
51989/ [20.06.2 |- Order Dtd. 2024- at
2015024 024 5726/2 [MADAN DAS TS‘ 06-18 No-
024 24)
[ ABLAPL (Se
o1 51990/ [20.06.2 |- o % DAsH ESURg Order Dtd. 2024- at
2024 024 5836/2 |°° " oip 06-18 No-
024 24)
B CRLMP- COURT wriT | (5
oy 51991/ [20.06.2 [0 " P.K. ro. 5 |ozder ptd. 2024~ [T lat
2024 024 MOHANTY : 06-18 No-
24 OLD H-6
24)
__' ABLAPL (Se
93 51992/ |20.06. - BISWAJIT EgURg Order Dtd. 2024- at
2024 024 5703/2 |SAHOO oip 06-18 No-
024 24)
51993/ [20.06.2 [aBLAPL COURT |Order Dtd. 2024- (Se
9412024 024 - MR SAHOO NO. 2 |06-18 at




5843/2 OLD No-
024 24)
B CRLMP- COURT wriT | (5€
o5 (51994/ 20.06.2 |- |ACHYUTANAND No. 5 |order ptd. 2024- |l lat
2024 024 A PATTANATK : 06-18 No-
24 OLD H-6
24)
ABLAPL COURT (Se
o 51995/ [20.06.2 |- BISWAJIT No. 5 |Order Dtd. 2024- [BAIL- |at
2024 024 5702/2 |SAHOO oip 06-18 2 No-
024 8)
B CRLMP- COURT wriT | (°€
97 51996/ |20.06. 848/20 BHOJRAJ NO. 2 Order Dtd. 2024- BRANC at
2024 024 SETH : 06-18 No-
24 OLD H-6
24)
__' ABLAPL (Se
o5 51997/ [20.06.2 |- s ESURg Order Dtd. 2024- at
2024 024 5838/2 |PATTANAYAK oib 06-18 No-
024 24)
- ABLAPL (se
COURT
51998/ (20.06.2 |- Order Dtd. 2024- at
9912024 024 5699, RAHUL SETHI gfg 2 lo6-18 No-
024 24)
N CRLMP- COURT wriT | (5€
1051999/ |20.06. J.K.MISHRA Order Dtd. 2024- at
856/20 NO. BRANC
0 2024 |024 2 07-15 No-
24 17 H-6
24)
- ABLAPL (se
10 [52000/ [20.06.2 |- b KaR ESURT Order Dtd. 2024- [BAIL- |at
1 2024 024 5837/2 o 06-18 1 No-
024 1)
__' ABLAPL (Se
10 52001/ |20.06.2 |- o . snHoo ;gURT Order Dtd. 2024- at
2 2024 024 5689/2 |°°° o 06-18 No-
024 1)
N CRLMP- COURT wriT | (°€
10 [52002/ |20.06. Order Dtd. 2024- at
876/20 |T. BAG NO. BRANC
3 |2024 024 06-18 No-
24 17 H-6
24)
__' ABLAPL (Se
COURT
10 [52003/ [20.06.2 |- Order Dtd. 2024- at
4 2024 024 5832/2 [RE MALLICK 1;2 06-18 No-
024 24)
N CRLMP- COURT (Se
10 |52004/ |20.06. 884/20 P.K. NO Order Dtd. 2024- at
5 2024 024 MOHANTY : 06-18 No-
24 17
24)
- ABLAPL COURT (Se
10 [52005/ [20.06.2 |- A.PATTANAYA |, o Order Dtd. 2024- [BAIL- |at
6 |2024 024 5831/2 K o 06-18 2 No-
024 11)
110 [52006/ [20.06.2 [CRLMP- [M.R. BARIK [C.O. |COURT |Order Dtd. 2024- [(se




12024

024 886,20 NO.  |06-18 at
24 17 No-
11)
ABLAPL (Se
52007/ 20.06.2 |- s BARTK EgURT Order Dtd. 2024- |BAIL- |at
2024 024 5830/2 1o |oe-18 2 No-
024 11)
CRLMP- COURT (Se
52008/ [20.06.2 ooVl oo e Order Dtd. 2024- at
2024 024 : © 06-18 No-
24 17
11)
ABLAPL (Se
52009/ [20.06.2 |- I ;gURT Order Dtd. 2024- at
2024 024 5683/2 190 Joe-18 No-
024 11)
ABLAPL (Se
COURT
52010/ |120.06. - Order Dtd. 2024- |BAIL- |at
2024 024 5826/2 MK MOHANTY TS' 06-18 1 No-
024 6)
CRLMP- COURT WRIT (Se
52011/ |20.06. 890/20 |A.K. ROUL NO. Order Dtd. 2024- BRANC at
2024 024 06-25 No-
24 17 H-6
24)
ABLAPL (Se
52012/ 20.06.2 |- b % ne ;gURT Order Dtd. 2024- at
2024 024 5681/2 |F-%- 100 Jos-18 No-
024 24)
ABLAPL (Se
52013/ [20.06.2 |- DP ;gURg Order Dtd. 2024- at
2024 024 5818/2 |PATTANAIK 52: 2 los-18 No-
024 24)
CRLMP- COURT WRIT (Se
52015/ [20.06.2 oo b A wo % lorder prd. 2024- [ at
2024 024 06-18 No-
24 OLD H-6
24)
ABLAPL (Se
COURT
52016/ |120.06. - Order Dtd. 2024- |BAIL- |at
2024|024 5680/2 [SAMIR BARIK gfb 2 l06-18 1 No-
024 5)
ABLAPL (Se
52018/ 20.06.2 |- ¢ satoo ;gURg Order Dtd. 2024- |BAIL- |at
2024 024 5730/2 oos 2 Jos-18 1 No-
024 6)
ABLAPL (Se
52019/ [20.06.2 |- A% RANA ESURg Order Dtd. 2024- at
2024 024 5816/2 oo C Jo6-18 No-
024 6)
CRLMC- COURT crimr | (°©
23220/ 52406' 899/20 |K.N. SAHOO NO. gﬁgg prd. 2024- lyar, ;E_
24 15 MISC

2)




ABLAPL (Se
COURT
52021/ |20.06.2 |- Order Dtd. 2024- at
2024 024 5675/ |7 MAHAPATRAIC. ?g' 06-18 No-
024 2)
ABLAPL (Se
COURT
52022/ 120.06.2 |- Order Dtd. 2024- at
2024 024 581372 [RE MALLICK [C. ?g' 06-18 No-
024 2)
ABLAPL COURT (Se
52023/ |20.06. - ARUN KUMAR c NO Order Dtd. 2024- at
2024 024 5900/2 |JATI : 15' 06-19 No-
024 2)
WA- COURT wriT | (5
52024/ 120.06. 1193/2 P.K. c NO Order Dtd. 2024- APPEA at
2024 (024 MALLICK : : 06-18 No-
022 15 L
5)
ABLAPL (Se
COURT
52025/ [20.06.2 |- Order Dtd. 2024- at
2024 024 5673/2 |F K MOHANTY C. Tg' 06-18 No-
024 5)
WP (C) - COURT wriT | (5€
23226/ 32406' 31560/ M.K. RATH [C.0. [NO. 3 gi?ig ptd. 2024~ lgpanc EE_
2021 OLD H-6
16)
WP (C) - COURT wriT | (5
52027/ |20.06.2 |co1 (K. . vo. 3 lorder Ded. 2024- 1o jat
2024  |024 MOHAPATRA : : 06-18 No-
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6 2024 |024 5524/2 |°° Y+ Ino. 9 |06-04 No-

024 36)

- ABLAPL (se

36 (52335/ 120.06.2 |- & DAS . COURT |Order Dtd. 2024- [BATL- |at

7 2024 024 5664/2 | Y+ Ino. 9 |06-19 1 No-

024 3)

_' ABLAPL (Se

36 [52336/ 120.06.2 |- COURT |0Order Dtd. 2024- at

8 12024 (024 5926/2 |BrSINGH €0 lNo. 9 |07-15 No-

024 3)

_' ABLAPL (se

36 (52337/ 120.06.2 |- COURT |Order Dtd. 2024- at

9 12024 024 5029/ |B-SINGH C-0- No. 9 |06-19 No-

024 3)

- ABLAPL (Se

3752338/ 120.06.2 |- COURT |0Order Dtd. 2024- [BATL- |at

0 12024 |024 5931/2 [F-K-PANL - 1C.0- i "9 107215 2 No-

024 8)

137 [52339/ [20.06.2 [ABLAPL |aMLAN lc.0. [COURT |order Dtd. 2024- [BAIL- |(Se




12024

024 - SHAKTI PAUL NO. 9 |07-22 2 at
5955/2 No-
024 9)
ABLAPL (Se
52340/ |20.06. - S . DASH COURT |Order Dtd. 2024- at
2024|024 5956/2 |°° NO. 9 |07-22 No-
024 9)
ABLAPL (Se
52341/ 20.06.2 |- COURT |Order Dtd. 2024- at
2024 024 5958/ |- SUNDARRAL NO. 9 |06-19 No-
024 9)
ABLAPL (Se
52342/ |20.06. - COURT |Order Dtd. 2024- at
2024|024 594g/2 [N-K-ROUT NO. 9 |07-22 No-
024 9)
ABLAPL (Se
52343/ |120.06. - COURT |Order Dtd. 2024- at
2024 024 5769/2 [° BISWAL NO. 9 |06-18 No-
024 9)
ABLAPL (Se
52344/ 20.06.2 |- COURT |Order Dtd. 2024- |BAIL- |at
2024|024 5962/2 |J-FPRADHAN NO. 9 |07-22 2 No-
024 9)
(Se
BLAPL-
52345/ 20.06. COURT |Order Dtd. 2024- at
2024|024 2947/2 |B.K. PANDA NO. 9 06-19 No-
024
9)
3 (Se
52346/ [20.06. §2§532 b xam COURT |Order Dtd. 2024- at
2024|024 NO. 9 106-19 No-
024
9)
(Se
BLAPL-
52347/ 20.06. COURT |Order Dtd. 2024- at
2024|024 2082/2 M. NANDY NO. 9 06-19 No-
024
9)
ABLAPL (Se
52348/ |120.06. - COURT |Order Dtd. 2024- at
2024  |024 596372 |BrS-SWAIN NO. 9 106-19 No-
024 9)
(Se
BLAPL-
52349/ 20.06. COURT |Order Dtd. 2024- at
2024  |024 5901/2 |S BISWAL NO. 9 |06-18 No-
024
9)
BLAPL- (Se
52350/ |20.06. 2143/2 M. NANDY COURT |Order Dtd. 2024- |BAIL- |at
2024  |024 : NO. 9 |06-19 1 No-
024
5)
BLAPL- (Se
52351/ [20.06.2 (0000 Ly COURT |Order Dtd. 2024- |BAIL- |at
2024 024 o : NO. 9 106-19 2 No-

7)




ABLAPL (Se
52352/ 20.06.2 |- COURT |Order Dtd. 2024- |BAIL- |at
2024 024 5965, (*-MOHANTY NO. 9 [06-19 1 No-
024 1)
ABLAPL (Se
52353/ |20.06.2 |- COURT |Order Dtd. 2024- |BAIL- |at
2024  |024 6073/2 |°> BISWAL NO. 9 106-20 2 No-
024 11)
(Se
BLAPL-
52354/ |20.06. COURT |Order Dtd. 2024- at
2024|024 2849/2 M. NANDY NO. 9 |06-19 No-
024
11)
ABLAPL (Se
52355/ |120.06. - COURT |Order Dtd. 2024- at
2024  |024 5747/ |5 BISWAL NO. 9 |06-18 No-
024 11)
ABLAPL (Se
52356/ 120.06.2 |- COURT |Order Dtd. 2024- |BAIL- |at
2024 024 5966/2 [SARAT DASH NO. 9 |07-22 1 No-
024 1)
BLAPL- COURT (5e
52357/ [20.06.2 [cuit s | L oao o Order Dtd. 2024- [BAIL- |at
2024|024 ‘R © |o5-28 1 No-
024 17
1)
BLAPL- COURT (Se
52358/ [20.06.2 [t | e o Order Dtd. 2024- at
2024 024 © lo6-19 No-
024 17
1)
ABLAPL (Se
52359/ 120.06. - COURT |Order Dtd. 2024- at
2024|024 5935/ B+ SINGH NO. 9 |07-22 No-
024 1)
(Se
BLAPL-
52360/ 20.06. COURT |order Dtd. 2024- |BAIL- |at
2024|024 5724/2 ISP PATRA NO. 9 [06-19 1 No-
024
6)
(Se
BLAPL-
52361/ |120.06. COURT |Order Dtd. 2024- at
2024 024 5537/2 M.K PANI NO. 9 [06-19 No-
024
6)
ABLAPL (Se
52362/ 20.06.2 |- COURT |Order Dtd. 2024- at
2024 024 593g/2 |P-K-NAIK NO. 9 |07-22 No-
024 6)
ABLAPL (Se
52363/ 20.06.2 |- S oas COURT |Order Dtd. 2024- at
2024 024 5940/2 |7 NO. 9 |06-19 No-
024 6)
52364/ [20.06.2 [PPPARL COURT |Order Dtd. 2024- (8e
2024|024 S041/2 NO. 9 [07-22 o




u . | 3
CRLMP- wriT | (S€
3952365/ [20.06.2 |0 oo o papo COURT |Order Dtd. 2024~ |1 . lat
7 2024 024 : NO. 9 |06-19 No-
24 H-7
44)
__' ABLAPL (Se
39 52366/ |20.06. - COURT |Order Dtd. 2024- at
8 12024 (024 5942/ [N-K-ROUT NO. 9 |07-22 No-
024 44)
N CRLMP- wriT | (5€
3952367/ [20.06.2 |0 o0 b sanoo COURT |Order Dtd. 2024- |1 . lat
9 2024 |024 : NO. 9 |06-19 No-
24 H-7
44)
[ ABLAPL (se
40 52368/ 120.06.2 |- COURT |Order Dtd. 2024- at
0 12024 (024 59462 |7 R-NAYAK NO. 9 |06-19 No-
024 44)
N CRLMP- COURT wriT | (5€
40 52369/ 120.06. Order Dtd. 2024- at
539/20 [M. KAR NO. BRANC
1 2024 |024 06-26 No-
24 17 H-6
35)
N BLAPL- DILLIP COURT (Se
40 |52370/ |120.06. Order Dtd. 2024- at
5 bona | looa 2501/2 |[KUMAR NO. it e
024 MATLLICK 17 ©
35)
[ ABLAPL (se
40 52371/ 120.06.2 |- COURT |0Order Dtd. 2024- at
3 2024|024 5950/ |PA-MOHANTY NO. 9 |07-22 No-
024 35)
[ ABLAPL (Se
40 |52372/ 120.06. - COURT |Order Dtd. 2024- at
4 2024 024 5951, M-K-SWAIN NO. 9 106-19 No-
024 35)
N CRLMP- wrrr | ‘S€
40 52373/ 120.06. COURT |0rder Dtd. 2024- at
5 1oza .’ 524 575/20 |B.K. DALAI o 5 loeoss BRANC |°°
24 H-6
35)
[ ABLAPL (Se
40 |52374/ |20.06. - COURT at
6 12024 |024 5952/ K SWAIN NO. 9 No-
024 35)
[ ABLAPL (se
40 52375/ 120.06.2 |- COURT |0Order Dtd. 2024- at
7 2024 (024 5954/ |N-K-ROUT NO. 9 |07-22 No-
024 35)
__' ABLAPL (Se
40 |52376/ |20.06. - COURT |Order Dtd. 2024- at
8 12024 |024 5970/2 [B+F TANGA NO. 9 |06-19 No-
024 35)
40 52377/ [20.06.2 [ABLAPL COURT |Order Dtd. 2024- (se
9 12024 (024 - J. PRADHAN NO. 9 |05-21 at




[ 5003/2 No-
024 35)
__' ABLAPL (se
41 |52382/ |20.06. - T R. DAS COURT |Order Dtd. 2024- at
0 |2024 024 6044/2 |70 NO. 9 [06-19 No-
024 35)
T ABLAPL (se
41(52383/ 120.06.2 |- COURT |0rder Dtd. 2024- at
1 12024 024 5995/ (- K. PAIRA NO. 9 |06-19 No-
024 35)
__' ABLAPL (Se
41 |52384/ |20.06. - COURT |Order Dtd. 2024- at
2 |2024 024 5990/2 |B+ K. PATRA NO. 9 |06-19 No-
024 35)
N WP (C) - COURT wriT | (5€
41 |52385/ |20.06. Order Dtd. 2024- at
s bosa . 52 14002/ |S. DASH NO. eoe BRANC |2°
2024 10 H-2
34)
- ABLAPL (se
4152386/ |20.06.2 |- K SAHD ESURT Order Dtd. 2024- at
4 |2024 024 6030/2 o 06-19 No-
024 34)
N WP (C) - COURT wriT | (5€
41 52387/ |120.06. 13451/ H.S. NO Order Dtd. 2024- BRANC at
5 |2024 024 PATKARAY . 06-19 No-
2024 10 H-4
19)
- ABLAPL COURT (se
41(52388/ 120.06.2 |- ASHOK KUMAR vo. 5 [ozder Dtd. 2024~ at
6 |2024 |024 6031/2 |[BEHERA onm 06-19 No-
024 19)
N WP (C) - |SANTOSH COURT wriT | (5€
31 23229/ 52406‘ 13451/ |[KUMAR NO. 2 gg?ig ptd. 2024 lppanc ;t_
2024  |BRAHMA OLD H-4 13)
N WP (C) - COURT wriT | (S®
4152390/ |20.06. BIGHNARAJ Order Dtd. 2024- at
8 |2024 |024 13833/ |zarg NO- 2 1h6-10 BRANC |6
2024 OLD H-8
29)
- WP (C) - COURT wriT | (5€
gl 23221/ 52406' 13825/ |H.K. PANDA NO. 2 gg?ig Dtd. 2024- |paNC ;t_
2024 OLD H-8 o
29)
N WP (C) - COURT wriT | (5
42 152392/ |20.06. 14032/ B.K. NO Order Dtd. 2024- BRANC at
0 [2024 024 MOHARANA : 07-15 No-
2024 10 H-2
34)
- ABLAPL (Se
42 52393/ [20.06.2 |- S, ;gURg Order Dtd. 2024- at
1 |2024 024 6033/2 oip 06-19 No-
024 34)
142 [52394/ [20.06.2 [WP(C)- |s.K. BISWAL|C.O. [COURT |order Dtd. 2024- [WRIT |(Se




12024

024 14079/ NO. 2 |06-19 BRANC |at
2024 OLD H-2  |No-

34)
WP (C) - COURT wriT | (°€
23;25/ 52406' 13097/ |H.K. DAS NO. 2 ggﬁig btd. 2024~ lgpanc ;t_
2024 OLD H-8 ©

43)
ABLAPL (Se

52396/ 20.06.2 |- - PARTDA ESURg Order Dtd. 2024- |BAIL- |at
2024 024 6034/2 oo % Jos-19 1 No-

024 1)
ABLAPL (Se

52397/ 20.06.2 |- s ITRA ;gURg Order Dtd. 2024- at
2024 024 6035/2 ao: 2 lo6-19 No-

024 1)
ABLAPL (Se

COURT

52398/ 20.06.2 |- Order Dtd. 2024- at
2024 024 6036/2 | MOHANTY gfb 2 l06-19 No-

024 1)
ABLAPL (Se

52399/ 20.06.2 |- S oERURY ESURg Order Dtd. 2024- at
2024 024 6038/2 ao: 2 lo6-19 No-

024 1)
ABLAPL (Se

52400/ 120.06.2 |- S DEHURY ESURg Order Dtd. 2024- |BAIL- |at
2024 024 6040/2 oo 2 lo6-19 2 No-
024 11)
ABLAPL (Se

52401/ [20.06.2 |- o DASH ;gURg Order Dtd. 2024- at
2024 024 6042/2 oo 2 lo6-19 No-
024 11)
ABLAPL (Se

52402/ 20.06.2 |- K SHATN EgURg Order Dtd. 2024- |BAIL- |at
2024 024 6043/2 2o 2 Jos-19 2 No-
024 11)
ABLAPL (Se

52403/ [20.06.2 |- « As ;gURg Order Dtd. 2024- at
2024 024 6047/2 oo 2 lo6-19 No-
024 11)
ABLAPL (Se

52404/ 20.06.2 |- oK BISHAL ;gURg Order Dtd. 2024- at
2024 024 6051/2 oo: ? los-19 No-
024 11)
ABLAPL (Se

52405/ |20.06.2 |- s BARTK ESURg Order Dtd. 2024- at
2024 024 6052/2 oo 2 lo6-19 No-
024 11)
(Se

CRLA- COURT

52406/ 20.06. Order Dtd. 2024- at

2024 024 ;28/20 RK MALLICK 111(; 07-30 No-

11)




ABLAPL (Se
52407/ 20.06.2 |- s BaRTx -6 EgURT Order Dtd. 2024- at
2024 024 6004/2 R i 06-19 No-
024 11)
ABLAPL (Se
COURT
52408/ (20.06.2 |- Order Dtd. 2024- at
2024 024 5724/2 [ NANDY c.0. ?g' 06-18 No-
024 11)
ABLAPL (Se
52409/ 20.06.2 |- BIBHUTI COURT |5rder Dtd. 2024- at
2024|024 577g/2 RANJAN C.0. NO- 156 19 No-
ou MOHANTY 15 e
WP (C) - COURT wriT | (5
52415/ 120.06. 14435/ BHARAT c.o. o Order Dtd. 2024- BRANC at
2024 1024 004 [BEHERA 0 06-24 oo 2?—
BLAPL- COURT (Se
52416/ [20.06.2 |00 0 | prowan  lc.o. o Order Dtd. 2024- at
2024 024 : O : 06-20 No-
024 10
5)
WA- SANJAY wriT | (5€
51887/ |120.06. GENE Order Dtd. 2023- at
004 |52 2903/2 |[KUMAR oar ooE APPEA |°°
023 BEHERA L 5
WA- SANJAY wriT | (°€
51888/ |20.06. GENE Order Dtd. 2023- at
2024 024 2988/2 |KUMAR RAL 12-15 APPEA | _
023 BEHERA L 5
WA- SANJAY wrrr | (5¢
51889/ 120.06. GENE Order Dtd. 2023- at
004 looa 2964/2 [KUMAR . Sy APPEA |°°
023 BEHERA L 5
WP (C) - |SANJAY wriT | (°€
51890/ [20.06. GENE Order Dtd. 2023- at
091 lo2a 19501/ |KUMAR oar Sy BRANC |°°
2023  |BEHERA H-5
21)
WP (C) - |RAJENDRA wriT | (5€
51891/ |120.06. GENE Order Dtd. 2024- at
5024 loa 10625/ NARAYAN . Dess BRANC [°°
2024  |ROUT H-5 °
21)
(Se
WP (C) - WRIT
51896/ [20.06. GENE Order Dtd. 2024- at
002 |52 14077/ |MANAS PATT |- g BRANC [°°_
2024 H-2
34)
WRIT
BRANC |(Se
51898/ 20.06. ?gég;; SIDHARTH  |GENE Order Dtd. 2024- 3DIVI ;E_
2024 024 0ss | |PRASAD DAS |RAL 06-19 s1on oo
BENCH |)

-3)




(Se

51900/ [20.06.2 |"oT_  |[SANJAY GENE Order Dtd. 2023- |"Sil It

2024 |024 2915/2 |KUMAR RAL 12-15 APPER oo

023 BEHERA L 5

WP (C) - wriT | 5©

51902/ [20.06.2 | 1, 5" CLARA D GENE Order Dtd. 2024- [ [at

2024 024 SOUZA RAL 06-18 No-
2024 H-3

33)

_ (Se

51915/ |20.06. ?2?532 KULDEEP GENE Order Dtd. 2024- at

2024 024 MOHANTY RAL 06-19 No-

024

33)

WP (C) - |MANAS wrrr | (5@

51943/ |120.06. GENE Order Dtd. 2024- at

024 |52 13153/ |RANJAN . ess BRANC [°°_

2024  |PATRA H-1 2

WA~ SANJAY wriT | 5©

51968/ [20.06. GENE Order Dtd. 2023- at

2024 024 2902/2 |KUMAR RAL 12-15 APPEA -

023 BEHERA L 3;3

WA- SANJAY wrrr | (5¢

52014/ |120.06. GENE Order Dtd. 2023- at

004|524 2653/2 |KUMAR oar ooE APPEA |°°

023 BEHERA L 7

ABLAPL (Se

52068/ |20.06.2 |- Eigigiﬁz* GENE Order Dtd. 2024- at

2024 024 5266/2 |5 RAT 06-19 No-

024 7

WA- SANJAY wriT | (5€

52102/ (20.06. GENE Order Dtd. 2023- at

001 looa 2901/2 |[KUMAR . I APPEA |°°

023 BEHERA L 3(;

WP (C) - |SANJAY wriT | (°€

52209/ 120.06. GENE Order Dtd. 2023- at

R 37560/ [KUMAR - oos BRANC |°°

2023  |BEHERA H-7 °

18)

WP (C) - |SANJAY wriT | (5€

52226/ 120.06. GENE Order Dtd. 2024- at

>ona . lo2a 42168/ |[KUMAR . 0305 BRANC [°°

2023  |[BEHERA H-1 3?

WP (C) - |SANJAY wriT | (5

52233/ 120.06. GENE Order Dtd. 2024- at

vooa . lo2a 956/20 |[KUMAR - Stpt BRANC [°°_
24 BEHERA H-8

29)

WP (C) - |SANJAY wriT | (5€

52235/ 120.06. GENE Order Dtd. 2021- at

2024 024 3020/2 |KUMAR RAL 01-28 BRANC No-

021 BEHERA H-3 °

33)

52236/ [20.06.2 [CRLMP— [BIKAS GENE Order Dtd. 2021- |'RIT |(Se

2024 024 1463/2 |CHANDRA RAL 09-02 BRANC |at

021 MOHANTY H-8  |No-




[ 43)
CRLMP- |[BIKAS wrrr | (5¢
46 52237/ 120.06. GENE Order Dtd. 2023- at
o bosa 52 2403/2 |CHANDRA oAl Toels BRANC |°°_
023 MOHANTY H-8
39)
N CRLMP- |[RAJENDRA wriT | (°€
46 52238/ |20.06. GENE Order Dtd. 2024- at
1 12024 024 894/20 |NARAYAN RAL 06-18 BRANC No-
24 ROUT H-6 ©
24)
N CRLMP- |BIKAS wriT | (5€
46 52239/ |20.06. GENE Order Dtd. 2023- at
5 oza . los 2316/2 |CHANDRA oAl ool BRANC =
023 MOHANTY H-2
50)
N WA- SANJAY wrrr | (S¢
46 52245/ 120.06. GENE Order Dtd. 2024- at
3 |2024 024 298/20 |KUMAR RATL 04-22 APPEA o
24 BEHERA L 1
N CRLMP- wriT | (5€
4652323/ [20.06.2 |70, BIKAS CH GENE Order Dtd. 2022- Lo lat
4 2024 024 MOHANTY RAL 05-05 No-
22 H-8
29)
M WP (C) - wriT | 5¢
4652325/ |20.06.2 |/ oo [ASIT KUMAR |GENE Order Dtd. 2024~ [ |at
5 2024 024 OTTA RAL 06-19 No-
2024 H-3
12)
- ABLAPL (se
46 52328/ 120.06. - SIDHARTH GENE Order Dtd. 2024- at
6 [2024 |024 6110/2 |PRASAD DAS |RAL 06-20 No-
024 12)
N BLAPL- (5e
4652331/ [20.06.2 |/ |PREETAM GENE Order Dtd. 2024- at
7 12024 024 MISHRA RAT 06-18 No-
024
12)
- ABLAPL (se
46 52333/ 120.06.2 |- ASIT KUMAR |GENE Order Dtd. 2024- |BAIL- |at
8 [2024 024 6103/2 |OTTA RAT 06-20 2 No-
024 11)
ABLAPL | (Se
46 152378/ |20.06. - CHANDRA GENE Order Dtd. 2021- |BAIL- |at
9 [2024 024 10958/ |- ooy RATL 12-08 1 No-
2021 8)
- ABLAPL (se
4752379/ 120.06.2 |- SWATIREKHA |GENE Order Dtd. 2024- |BAIL- |at
0 2024 024 5101/2 |JENA RAL 06-18 1 No-
024 o)
- BLAPI,— (Se
4752380/ |20.06.2 |/~ [RAJIV KUMAR GENE Order Dtd. 2024- |BAIL- |at
1 |2024  |024 DALAL RATL 06-18 2 No-
024
12)
47 52381/ [20.06.2 [conTc- [BIKAS GENE Order Dtd. 2023- |CONTE |(Se
2 (2024 024 598/20 |CHANDRA RAL 11-03 MPT at




23 MOHANTY No-
6)
__' ABLAPL (se
47 152413/ |20.06. - OM PRAKASH |GENE Order Dtd. 2024- at
3 12024 024 5647/2 |SARAN RAL 06-19 No-
024 6)
n CRLMC- crimr | (°€
4752414/ [20.06.2 |/go > |SWATIREKHA |GENE Order Dtd. 2024~ |=© at
4 (2024 024 024 JENA RAL 06-20 e Ef_
__' ABLAPL (Se
47|51946/ 120.06.2 |- ARTATRAN GENE Order Dtd. 2024- BATIL- |at
5 (2024 024 5872/2 |PARIDA RAL 06-18 1 No-
024 6)
- BLAPL- (Se
47(52017/ |20.06. GENE Order Dtd. 2023- |BAIL- |at
6 2024 |024 13373/ |S.K. BISWAL o, 12-12 1 No-
2023
3)
[ (Se
WP (C) - . WRIT
47 152193/ |20.06. 19498/ |K.MOHANTY GENE Pe.t}tlonCounter,R BRANC at
7 12024 024 RAL ejoinder, No-
2022 H-2
45)
__' (Se
WP (C) - WRIT
47152195/ 120.06.2 |, cngo/ |k MoEaNTY —|CENE Counter BRANC |OC
8 12024 024 RAL No-
2022 H-2
9)
- RO MISC. |[(Se
47(52196/ |20.06. GENE . APPEA |at
9 2024 024 33/202 K.MOHANTY RAL PetitionAnnexure, L No—
SEC. |9)
__' (Se
WP (C) - WRIT
48 |52197/ 120.06. GENE Order Dtd. 2022- at
0 2024 |024 30034/ |A.K ROUT RAT 12-01 BRANC o
2022 H-1
30)
N CRLMP- Order Dtd. 2019- [wrIT |'°©
48152198/ 120.06.2 | 95 5g |2 GENE 09-17Entire BRANC |2
1 2024 024 .PATTANAIK |RAL No-
19 Order, H-7
48)
N CRLMP- Order Dtd. 2019- [WrIT |'°®
48152199/ 120.06.2 515 /5q [ GENE 07-02Entire BRANC |2
2 12024 (024 .PATTANATIK |RAL No-
18 Order, H-3
11)
[ (Se
48 |52200/ |20.06. ?gig}z PRAFULLA GENE PetitionAnnexure at
3 2024 024 CH. MOHANTY RAL ’ No-
009
11)
- . SECON |(se
48 152201/ |20.06. 256/19 DILLIP GENE Order Dtd. 2024- |D at
4 |2024 024 53 SAMAL RAL 03-20 APPEA |No-
L 4)
148 [52202/ [20.06.2 [WP(C)- |» PARIDA  |GENE PetitionAnnexure, [(se




12024

024 8476/2 RAL at
013 No-
4)
(Se
WP (C) - WRIT
52203/ |20.06. GENE Order Dtd. 2019- at
A 20309/ A K PARIDA |- ' 0708 BRANC |°°_
2012 H-4
38)
SECON |(Se
RSA- Order Dtd. 2023-
23;24/ 52406‘ 108/20 |CHHABI RANA EiEE 12-20Judgement ZPPEA ;E_
23 Dtd. 2023-12-20,
L 5)
. MISC. |(se
52205/ |20.06. GENE Order Dtd. 2005- |APPEA |at
2024 024 53/200 J C BARAL - Ipap 07-20 L No-
SEC. |2)
(Se
WP (C) - WRIT
52206/ |20.06. GENE Judgement Dtd. at
2024|024 502/20 |J C BARAL g,y 2020-07-03 BRANC INo-
18 H-4
37)
WRIT
BRANC |(Se
WP (C) - _|m at
23227/ 52406' 163/20 |A.K DURA EiiE SZ?gg Ptd. 2024~ I pryr INo-
24 STON 117
BENCH |)
-3)
WRIT
BRANC |(Se
WP (C) - _|m at
23228/ 52406' 25751/ |P.K ROUTRAY giiE 32?22 prd. 2024~ Fipryr no-
2020 SION 116
BENCH |)
-2)
MATA- FIrsT |(°€
52210/ [20.06.2 | "7 |SIBA PRASAD |GENE Order Dtd. 2024~ |,oo-  lat
2024 024 SAHOO RAL 05-21 No-
23 L
4)
(Se
WPCRIT,~
52211/ |20.06. GENE PetitionAnnexure, at
2024 024 20/200 M. K MOHANTY RAL Counter, No-
4)
. SECON |(Se
52212/ |20.06. GENE Order Dtd. 2024- D at
2024 024 275/20 M.K MOHANTY |o,, 05-14 APPEA No-
18
L 5)
WP (C) - Order Dtd. 2024- [wWRIT |(°©
52215/ |120.06. GIRISH KU. |GENE . at
5024 024 39280/ SUNDARAY RAL 04-26Judgement BRANC No-
2023 Dtd. 2024-04-26, |H-1 1)
WP (C) - _ lwrIT  [(se
23228/ 52406' 12242/ |A K PANDA gigE gg?gg prd. 2024~ lgpanc |at
2024 H-7  |No-




u ] | )
WRIT
BRANC |(Se
WP (C) - | at
39 23;29/ 32406‘ 20014/ [R.K RATH giEE ggfgg prd. 2024~ Fipryr |no-
2022 STON |114
BENCH |)
-2)
T (se
WP (C) - WRIT
49 52221/ |20.06. GENE Order Dtd. 2024- at
s bosa . |52 12905/ |P.K DAS oal 050 BRANC |°°_
2024 H-7
10)
B . MISC. |(Se
FAO- PetitionAnnexure,
49152232/ [20.06.2 |00 o0 e younnry | CENE iitten APPEA |at
9 [2024 024 23 RAL Statemot L No-
’ SEC. |2)
- (Se
WP (C) - WRIT
50 |52241/ 120.06. GENE Order Dtd. 2024- at
> bosa . lo2a 11837/ |B. K. PADHI |° ' 51 BRANC |2°
2024 H-2
8)
N MATA- FIrsT |(5°
50 |52246/ 120.06. GENE Order Dtd. 2024- at
> bosa . lo2a 391/20 |N.R BEHERA | = 05 RPPEA |°-_
23 L
4)
- WRIT
BRANC |(Se
WP (C) - _H at
SO 23537/ 52406' 12101/ |R.K BARIK gigE gg?ig btd. 2024~ [ p1y1 INo-
2024 STON 109
BENCH |)
-2)
- WRIT
BRANC |(Se
WP (C) - _|m at
20 23520/ 52406' 12112/ R.K BARIK gigE gg?ig btd. 2024~ [ p1y1 INo-
2024 SION 109
BENCH |)
-2)
- (se
WP (C) - WRIT
50 |52252/ |20.06. GENE Order Dtd. 2024- at
1 bosa  lo2a 10398/ [K.K SRHOO  |° ' eo1g BRANC |=°_
2024 H-8
39)
- WPC (OA on (Se
50 |52253/ 120.06.2 |)- GENE Order Dtd. 2023- at
5 [2024 024 1658/2 [SOM S RATH lopp 12-19 flranc No-
016 1)
__' (se
CMAPL-
50 52255/ |20.06.2 |7, " [PRADIPTA KU GENE Order Dtd. 2018- at
6 2024 |024 o MOHANTY RAL 12-04 No-
1)
50 [52259/ [20.06.2 [WPC(OA |SARAT KU. [GENE Order Dtd. 2023- |oA (Se
7 12024 024 c)- PRADHAN RAL 05-12 Branc lat




3656/2 h No-
017 1)
SA- SECON |(Se
52261/ |20.06. 44/198 GANESH CH GENE Order Dtd. 2024- |D at
2024 024 g JENA RAL 02-22 APPEA |No-
L 3)
ABLAPL (Se
52266/ 120.06. - GENE Order Dtd. 2022- |BAIL- |at
2024 024 g17g/2 |5 BARDHAN lppp 07-26 1 No-
022 1)
(Se
CMP- WRIT
52269/ |20.06. GENE Order Dtd. 2024- at
2024 024 332/20 |[K.K NATH BAL 06-18 BRANC |~
24 H-1
30)
S
52273/ |20.06. Vfgéi;; ri1p saar CENE Order Dtd. 2009- é(lte
2024 024 RAL 10-06Petition, No-
2008
30)
(Se
WP (C) - WRIT
52276/ 120.06. GENE Order Dtd. 2023- at
2024 024 35678/ [K.C SAMAL BAL 11-09 BRANC o~
2023 H-2
)
(Se
WP (C) - . , WRIT
52281/ |120.06. 31691/ |B.N MUDULT GENE Petition With BRANC at
2024 024 RAL Annexures No-
2022 H-3
13)
(Se
WP (C) - WRIT
52283/ |120.06. GENE Order Dtd. 2018- at
2024 024 1301/2 |A TRIPATHY |2 07-13 BRANC |~
018 H-1
31)
(Se
WP (C) - WRIT
52296/ |120.06. GENE Order Dtd. 2024- at
2024 024 4847/2 |C.R NAYAK BAL 01-29 BRANC |°
020 H-5
32)
(Se
WP (C) - WRIT
52299/ 120.06. GENE Order Dtd. 2024- at
2024 024 4846/2 |C.R NAYAK |2, 01-29 BRANC |~
020 H-5
32)
WRIT
BRANC |(Se
WP (C) - I at
23;24/ 32406' 11777/ |P.K DASH EiiE gg?ig prd. 2024~ p1vr |No-
2024 SION 105
BENCH |)
-1)
WRIT
BRANC |(Se
52308/ 120.06.2 "E(CO) = InasaraTH GENE i at
2024 024 549/20 JENA RAL Annexure (DIVI |No-
11 SION |118
BENCH |)

-3)




WRIT

BRANC |(Se
WP (C) - _|m at
23;22/ 32406‘ 11243/ |P.K DASH giEE ggfgg prd. 2024~ Fpryr |no-
2024 STON |123
BENCH |)
-3)
WP (C) - wriT | 5©
52316/ |20.06. 8619/2 N.K GENE Order Dtd. 2024- BRANC at
2024 024 SATHAPATHY |RAL 07-16 No-
024 H-6
24)
CRLA CRIMI |(Se
52319/ |20.06. GENE Order Dtd. 2023- |NAL at
2024 024 ii0/20 M.K PANU RAL 12-04 APPEA |No-
L 2)
CRLMC- criMr | (5€
52320/ [20.06.2 |, 00~ |SAHADEV GENE Order Dtd. 2024- |- [at
2024 024 BISWAL RAT 02-19 No-
24 MISC s
(Se
CRLMC- CRIMI
52321/ 120.06.2 1y o q/5 |y, x mMoHANTY CENE Entire Order NaL 2t
2024 024 RAL No-
006 MISC
2)
0JC- (Se
52322/ 120.06. GENE Order Dtd. 2008- at
2024 024 7818/2 R.K BARIK |p,, 07-07 No-
000
2)
oJc- (Se
52324/ [20.06.2 |¢% 0 [PITABAS GENE Order Dtd. 2009- at
2024 024 NAYAK RAT 08-21 No-
001
2)
(Se
oJc- WRIT
52326/ |20.06. GENE Order Dtd. 2019- at
ooa . lo2a 3685/2 [B.N MUDULI |- ' Sy BRANC |2°
000 H-2
8)
ABLAPL (Se
52329/ 120.06. - GENE Order Dtd. 2019- at
2024 024 17126, |TAPAN SWAIN o, 02-14 No-
2018 8)
WP (C) - wriT | (5
52410/ |20.06.2 | -0 ' |ANIL KUMAR |GENE Order Dtd. 2024~ [0 |at
2024 024 JENA RAL 03-12 No-
024 H-4
19)
WP (C) - wriT | (5€
52411/ |20.06.2 |00 |CHINTAMANI |GENE Order Dtd. 2024~ [ |at
2024 024 BHUTAN RAL 03-12 No-
24 H-8
29)
WP (C) - wriT | (5
52412/ |20.06.2 | .~ [BHAKTAHARI |GENE Order Dtd. 2024~ |l |at
2024 024 024 MOHANTY RAT 03-12 g |No-

26)




NIC



